DIRECTORATE OF INFORMATION & PUBLICITY
GOYT. OF NCT OF DELHI
BLOCK NO.-9, OLD SECTT., DELHI
(Fax no. 23814081)

No.F.9(16)18-1%Est./DIP/LAS/ 0627 - (o6 QA Dated: gty znf,_ [ 218

To
Dy. Secretary (Question Branch)
Delhi Legislative Assembly,
Old Secretariat, Delhi - 54

Sub:- Delhi Legislative Assembly Unstarred Question no. 154 for dated
8/06/2018 asked by Sh. Sanjeev Jha, MLA.,

Sir,
With reference to above cited subject, | am directed to forward herewith

100 copies of reply of the above question, duly authenticated by the Competent
Authority,

Encl: As above

Yours faithfully

e

(RAVI BABU TARLA)
SECTION OFFICER

Mo P 161 18- 19Est DIP/LASS Drated:

Copy to:
1. Dy. Director, Directorate of Information & Publicity, Govt. of NCT of Delhi. Old

Secretariat, Delhi along with 150 copies of the reply of above referred DLA
Unstarred Question of distribution of the house.

Z L
(RAVI BABU TARLA)
SECTION OFFICER
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